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NOTIFICATION BY THE HIGH COURT OF JUDICATURE AT BOMBAY
ORIGINAL SIDE
NO.G/AMEND/210/2025

In exercise of the powers conferred by Article 229 of the Constitution of India, the Hon’ble
the Chief Justice of the High Court of Judicature at Bombay is pleased to direct that the following
amendments shall be made to Rule 3 (a¢) Sr. No. 12A (of Group ‘D’), Rule 42A and Schedule-I
(Pay-Scale) and Schedule-II (Strength of staff) of the Bombay High Court Original Side Service
Rules, 2002 :

Rule No. Existing Provisions Proposed Amendments
Rule 3(a) -—-- Insert the new post after Sr. No. 12 of Group D :-
Sr. No. Name of the post
12A Cook-cum-Peon
Insert the new Sub-Rule at Sr. No. 42-A as under :(—
492-A — Cook-cum-Peon

Appointment shall be made from amongst the candidates;

(1) who have passed at least VIIth Standard Examination
and;

(i) who have adequate knowledge of and experience in
cooking.

Preference will be given to a candidate holding a Certificate
in Cooking Course of a recognised Institute.
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[I] Pay Scales in the High Court Service (O.S.) and its Allied Officers :

Existing Provision in Group D Proposed Amendments in Group D
Sr. Code Pay Scale Code Pay Scale
No.
(1D (2) 3) (4) (5)
12A --- --- Cook-cum-Peon S3 (16600-52400)

[IT] Strength of staff on the Office of the Prothonotary and Senior Master and its Allied Offices
on the Original Side Registry :

Existing Provision in Group D Proposed Amendments in Group D Total
Sr. No. Code Permanent | Temporary Code Permanent | Temporary
(D (2) 3) (4) (5) (6) (7) (8)
12A - - - Cook-cum-Peon - 1 1
High Court of Judicature at Bombay, S. S. ADKAR,

Dated the 29th January 2025.

Registrar General.
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